
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI
I

97 /\.f 2 - l1G . 0 6 OCT 2022No. F.5 (1)/2022/_--------- Dated, Delhi the 1----------- ;

Sub:- Repatriation of Sh. Rajesh Kumar Goel, an Officer of DHJS, from Hon'ble
Supreme Court of India, to his parent cadre.

_/1 Copy forwarded for information to:-
\.!,,/The Officer In-charge, Administration l,11,111, Accounts, General Branch, Vigilance,

Purchase - Cell, Pool Cars, Library, Record Rooms, Copying Agencies,
We6-site Committee if6/English) and Computer.Branch, Tis Hazari Courts, Delhi.

2. The Administrative Civil Judge (Central), Tis Hazari Courts, Delhi.
3. The Sr. A.O.J / A.OJ, Administrati<;>n-1,IIJII, Vigilance, Recruitment Cell, Filing .Section,

Accounts Branch, Fine &, Audit Section, Care-Taking Branch, Computer Branch, Protocol
Branch, LAC Branch, R & I.Branch, 'LAYERS', ACR Cell & Vulnerable Witness Deposition
Complex(VWDC), Central District, Tis Hazari Court, Delhi.

4. The PRO, Tis Hazari Courts, New Delhi.
5. The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts, Delhi.
6. The P.S. to Ld. Principal District & Sessions Judge(HQs), Room No. 302-A, Tis Hazari

Courts, Delhi.
7. The 'LAYERS' Section, for uploading on 'LAYERS'.

lo014\<
avki6.le.)

District Judge, Comm Court-07,
Officer In-Charge, Judicial Branch (Central)

For Principal District & Sessions Judge (HQs),
Delhi



To,

H\gh,Cliur.t , . ·
. New,J;JJ'i1hi: • . . } ,

·±

1-!JGH COURT OF DELHI: NEW DELHI
filiE8SHAH ROAD, NHW DELH!-110003

The Principal.Bisttict &,Sessions Judge,
North District, ·
Rohini Courts,
Dell!\;:::-t,:,S:


